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Buying up of an Energy Board

9495. SHRl C. JANARDHANAN: 
WiU the Minister of PLANNING be 
pleased to state:

(a) whether in view of the squeeze 
on international oil supplies and 
prices. Government had decided to set 
up a high level Energy Board im
mediately; and

(b) if so, the steps taken .in this 
regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIAV (a) and (b). A 
proposal lor setting up a coordinating 
body to ensure that the country’s 
energy requirement are met in a 
dependable and economic manner is 
still undei considei ation of the Gov- 
err.vnent The functions of the coordi
nating body would iriclude all the 
elements of action necessary to ensure 
fulfilment of these objectives.

Though Government have not yet 
taken a decision on the establishment 
of the Energy Body adequate arrange
ments have been made at Cabinet and 
administrative levels for securing the 
requisite coordination between the 
different Ministries dealing with 
various forms of energy and related 
matters such as petroleum, coal, 
power, railway and others.
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Documentary films on Netaji Subhas 
Chandra Ba*e and activities of Azart 

Hind Faux
9467. SHRI SAMAR GUHA: Will

the Minister of HOME AFFAIRS be 
pleased to state:

fa) whether a number of documen
tary i»lms on Netaji Subhas Chandra 
Bo-se and the activities of the Azad 
Hind Fauz which were brought by 
Shri Shah Nawaz Khan when he was 
repatriated to India, are m the posses
sion of the Government; if not, what 
happened to these films;

(b) whether the matter will be 
entrusted to CBl or any other suitable 
body for inquiry and investigation and 
finding out those historic films on 
Netaji and INA; and

(c) il' so. the steps taken in that 
legard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
<SH1U F H. MOHSIjN) (a) This 
relates to a matter tendered in 
evidence before the Netaji Inquiry 
Commission which is yet to give its 
ipport. Since the matter is subjudioe, 
Government are not in a position to 
furnish reply now.

(b) No such proposal is under con
sideration.

(c) Does not arise.

Development facilities for Small 
Tatums

9468. SHRI N. SHIVAPPA:
SHRI D. D. DESAsI:

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY be pleased to 
state:




